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Your HOlDe' sc:heme loans are advanced to 
individuals only and not State Governments, 
Cor,orations. and Companies. 

lh) The mi!\imum loan available to 'loy 
one person under the scheme is Rs. 10,000 
and tho muimum Rs. I lakh. However, 
in the case' of a housing scheme approved 
by the Corporation or for the purpose of 
ell_sian to an existinll house., tho mini-
milm is Rs. 7500. 

Ie) Chandigarh, 
Delhi and 
Goa IPanjim. Marpo, Mapuca.t 
Vasco-da-pma) 

7183. SHRI G. S. MISHRA : 
SHRI NITIRAJ SINGH 

CHAUDHARY: 
Will the Minister of WORKS, HOUS-

ING AND SUPPLY be pleased to state: 
(a) wbether there is any Committee 

functioninll in his Ministry which selects 
artistes for inscribiq sculptures, murals 
ate. DB Government buildiqs ; 

lb) if so, the names of members of this 
C9mmitlee and under what rule or leeis-
lation this committ4IC has been cODStitutod; 

Ie) the total number of buildiDlIs with 
names recommended by this Committee for 
decoration and the total amount of money 
spent 51! far on buildiqs decorations; and 

ld) the details of rules laid down for 
lllidul:e eI the Committee to choose 
buildinp for decoration purposes ? 

THE DEPUTY MINISER IN THE 
MINISTY OF WORKS, HOUSING AND 
SUPPLY ISHRI IQBAL SINGH): (a) 
Yes ; the Committ~ functioninll at present 
was constituted iD 1963. 

{b) . The Committee has been constituted 
~ th!: MiDistry as an advisory one. Th~ 
members of the Committee are :-. 

1. Stcntary, MilliJlry of - Cbairman 
Works, Housinll .t 
Sqppl~ lDc;partll!ODt of 
Works &. Housig) 

2. Shri A. N. Jba, Member 
l.t. QQ~qr of Delhi. 

~. J;)r, MvUt a.j ~ Mem., 

4. Dr. M. S. Randhawa, 
Chief AdmiDistrator. 
Chandlprh. 

Momber 

5. Uader Secretary (Works) - Sec:retary 
Ministary of Works, 
Housins &. Supply (De-
partment of Works &. 
Housinll) . 
Besides the a bove, the Senior Architect 

desipinS a partien lar buildw. is alsO co-
opted as a member when the Committee 
censidcrs proposals for decoration of that 
buildiq. 

(c) The iDformation is being collected 
and will be laid on the table of the House. 

(d) The various user Ministries sugest 
buildinas to be decorated aad tilese are 
then ~ferred to the Commit~. 

Cho .. tl .... In V .... lllllal Patel "_, 
New DeIJIi 

7184. SHRI A. DlPA : 
SHRI H. AJMAL KHAN: 
SHRI D. AMAT : 
SIlRI P. K. DEO : 

Will the Miniller of WORKS, HOUS-
ING AND SUPPLY be pleased to stat!: : 

(a) the total duty hours of Chowkidars 
in the Vithalbhai Patel House ; 

(b) whether complaints have been 
received from them of long duty hours which 
they have to put in ; and 

(c) if so, the action taken by Govern-
ment in this regard? . 

THE DEPUTY MINISTIlR IN THE 
MINISTRY OF WORKS, HOUSING AND 
SUPPLY (SHRI IQBAL SINGH): (a) 
12 houn duty ~r day with one weekly oft'. 
The nature of duties includes periods of 
inaction. 

(b) No. But a TfP,-ntation haa beep 
received from some Chowkidars workina 
on other places. 

(c) The ~eotation is receiYiD. con-
sideratioa. 

a--Tu .. ,..a by 1'1l1li Stan 

718'. SQRI JUGAL MONDAL: Will 
the Minill,. of FINANCE be ploaaed to 
stllte: 




